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THE DEPUTY MINISTER IN THE 
MINISTRY  OP  HOME  AFFAIRS 
(SHRI F. H. MOHSIN): (a) to <c). 
Government have seen the relevant 
news report. Facts are being ascer­
tained.
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ywforcgî f*m %wft*r w t|

farsH *ftr r̂rf anr

567 3<  «ft yWffWIT  STTPft  : 

TO 3R*? TO  TÔ  fTCT  ̂  
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Collaboration propoaala with VonUo 
Cosspanlsa

5674. SHRI NOORUL HUDA:
SHRI RAJDEO SINGH:
SHRI N. S. HORO:

W1U tbe Minister of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state;

(a) the number of  collaboration 
proposals with foreign companies, ap­
proved by Central  Government in 
W4*

(b) bow many  proposals Involve 
foreign equity participation and the 
amount Jnvolvtd; and

(c) the name* at countries «&4 the 
major Am* (foreign) involved?

the $m m m  of state in 
THE MINISTRY OF INDUSTRY AND

CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURYA): (a) The totol number of 
foreign collaboration  proposals  ap­
proved by the Government of India 
during the year 1974 is 389.

(b) Out of 359 cases, fifty-four cases 
involved foreign equity participation 
totalling Rs. 669.34 lakhs.

(c) Quarterly statements of foreign 
collaboration proposals approved by 
the Government during the year 1974 
indicating the name of  the  Indian 
party, the name and country of the 
foreign  collaborator,  the  item  of 
manufacture and whether the  pro­
posal also  involves  foreign capital 
participation, are  available  in the 
Parliament Library.

Use oi Language in Asnm

5675.  SHRI NOORUL HUDA: Will
the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether the Prime Minister had 
received, during the past one  year, 
repiesentation8 from linguistic mino­
rities in Assam alleging compulsory 
introduction of the majority language 
on all linguistic minority  students 
•tudying in Secondary Schools against 
their will and consent and  further 
alleging discriminatory syllabus  In 
the Schools affecting minority stu­
dents;

(b) whether Union  Government 
have ascertained facts from the State 
Government of Assam regarding die 
said allegations; and

(c) the steps taken to remedy the 
situation?

THE MINISTER OF STATE IN THE 
MINISTRY  OF HOME  AFFAIRS, 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS  AND 
DEPARTMENT  OF  PARLIAMEN­
TARY  AFFAIRS  (SHRI  0M
MEHTA): (a) to (c), Representations 
bav* bean received alleging toxftttoi- 
aory Introduction of the majority lan­
guage fa Secondary Schools of Aaiam 
and further alfeglstf  discriminator*




